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  Pushpa Devi & Anr.                                    Appellant  (s)

                              VERSUS

  Binod Kumar Gupta & Anr.                              Respondent (s)

  Date : 06/11/2001   This petition was called on for hearing today.

  CORAM :
           HON’BLE MR. JUSTICE R.C. LAHOTI
           HON’BLE MR. JUSTICE BRIJESH KUMAR

  For Appellant (s)     Mr. Akhilesh Kumar Pandey, adv.

  For Respondent (s)    Mr. Lakshmi Raman Singh, adv.

               UPON being mentioned the Court made the following
                               O R D E R
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                Not to be taken up this week.
.SP1

           (Neena Verma)                         (Radha Rani Bhatia)
            Court Master                             Court Master


